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IN THE HON - BLE COURT OF LD. A.C.M.M. 	TIS HAZARI, DELHI 

0  a ‘t,  FLD0  ci)r.02 orere  
COMPANY CASE NO.,.,,,,,,. 

IN THE MATTER OF: 

REGISTRAR OF COMPANIES 

NCT OF DELHI & HARYANA 

VERSUS 

• k„/"-  M/S.JVG HOUSING FINANCE LTD., 

having its Regd. Office at 

8-22, Ansal Chambers-I, 

Bhikaji Cana Place, 

NEW DELHI. 

4:1\F 2000 

2(i'9"/ 

...COMPLAINANT 

2. 	 ✓ Sh. Vijay Kumar 	wma, 

0-8, 8013, Vasant Kunj, 

NEW DELHI. 

Sh. Krishan Murari Sharma, 

G-62 B, Kalkaji, 

NEW DELHI., 

Sh. A*Agfir 8#4shan Sharma, 

F-1/A, Radhey Puri, 

DELHI. 

3.  

4.  

.—ACCUSED 

COMPLAINT U/S.146 ) OF THE COMPANIES ACT, 1956 FOR 

coNTRAvENTION CW SeCTION 146 OF THE COMPANIES ACT, 	56. 



PresSni 	CP for ROC: 

'Aecused are abssitit. 

Process received baCk Unekecuted. 

ROC 	vs. JVG nousing finance Ltd. 

30.01;02. 

Issue fresh process u/s 82/83 Cr,P.C. against the 

accused for 17.04,02. 

Admil726:01 .02. 

17.04.02. 

Present. 	CP for Roc. 

Accused are absent, 
Cr.P.C. 

Process u/s 82/83 'issued against 

the-:accused: tjay.Kr.'.8hartha and Ktishan murari Sharma 

redeiVed back unexecUted. Issue process u/s 82/83 Cr.P.C_ 

against the accused.iith 4 a.13? Sharma fof'22:0 7.02. 

present. CP for ROC. 

f  4 	Accused are absent., 

Process u/s 82/83 Cr.P.C. received baCk. 
• tro3 

Aspern  report op :theprocess u/S 82/83 Cr.P.C. 
”- 

al1oteF,threeaccused:0e pop,: 	,acv;  the addresses 
belonging to them 

given and no moynniet&ilrtiltbble Property/  could be for - 

which can be attached. Accused no. 2 to 4 are declared I 

CateCib. adj . 	.29.07.02. for47S1;,/s -It 299 cr .P
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